NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 22.08.2024 (THURSDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Withdrawal

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Kokku Prabhu Mr.P Elaiyaraj Mr. Rajasekar Rao
(Ins) No. 397/2022 Venkata Anjani Kumar Salvaji- R1
IA No. 947/2022 & Kumar
926/2023 Vs
Shriram City Union
Finance Ltd & Anr.
For Admission (Fresh Cases)
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
2. | Comp App (AT) (CH) Sai Baba Business Mr. AK Vijay
(Ins) No. 297/2024 Solutions Pvt. Ltd. Maghesh
For Stay Vs
IA No. 787/2024 S. Rajendran, Former
RP, M/s PRC
International Hotels
Pvt. Ltd.
3. | Comp App (AT) (CH) KN Devdas Mr. PJ Rishikesh
(Ins) No. 299/2024 Suspended Director
For Additional Docs. | of Lighting Products
IA No. 792/2024 India Pvt. Ltd.
For Stay Vs
IA No. 793/2024 Overdrive Electronics
Pvt. Ltd. & Anr.
4. | Comp App (AT) (CH) Voltas Limited Mr. P Raj Kumar
(Ins) No. 300/2024 Vs Jhabakh
Marg Limited
S. | Comp App (AT) (CH) Bhalakh Realtors M/s Arva Merchant

(Ins) No. 301/2024
For Stay

IA No. 798/2024
For Exemption

IA No. 797/2024
For Direction

IA No. 796/2024

Pvt. Ltd. & Anr.

Vs

N. Kumar, RP of
Sheltrex Developers
Pvt. Ltd. & Anr.



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

Comp App (AT) (CH)
No. 39/2024

For Urgent Hearing
IA No. 696/2024
For Condone Delay
IA No. 698/2024
For Stay

IA No. 697/2024

S P Velumani & Anr.
Vs

Magnum Spinning
Mills India Pvt Ltd &
6 Ors.

Ms. S Manjula Devi

For Orders/Clarification

(To implead)

in

Comp App (AT) (CH)
(Ins) No. 187/2022
Urgent Listing

IA No0.431/2022
For Interim Relief
IA No0.432/2022
For Directions

IA No0.435/2022

Pradeep Bio Tech Pvt
Ltd

Vs

Kamineni Steel &
Power India Pvt. Ltd.

Jhabakh
Ms. Preeti Mohan

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

7. | IA No. 264/2023 D.V. Satyanarayana Mr. R Abdul Mubeen | Ms. Deepika Thakur
(To implead) Vs RS
In NV Rama Raju & 5
Comp App (AT) (CH) Ors.
(Ins) No. 61/2021

8. | IA No. 361/2021 Southern Power Mr. Adtihya Reddy Ms. A Sandhya Rani-
(For Condone Delay) | Distribution R1
in Company of Mr. Y
Comp App (AT) (CH) Telangana Ltd Suryanarayana-R2
(Ins) No. 177/2021 Vs Mr. Shabeer Ahmed-
Leave to file Kalvakolanu Murali R3
IA No. 362/2021 Krishna Prasad RP of
For Stay Vaksh Steel Pvt. Ltd.
IA No. 360/2021 & 2 Ors.

9. | IA No. 809/2023 DRS Logistics Pvt. Mr. T.K. Bhaskar Mr. Shailandhran
(For Additional docs.) | Ltd. & 4 Ors R1-R6
in Vs. Mr. Kushagra Pandit
Comp App (AT) (CH) Anjani Kumar R7, R8 & R10, R11
No. 61/2021 Agarwal & 10 Ors
For Stay
IA No. 698/2021
For Exemption
IA No. 700/2021
For Directions WITH
IA No. 86 &
808/2023

10. | Comp App (AT) (CH) Anjani Kumar Mr. Shailandhran Ms. Kriti Mewar-R1,
No.1/2022 Agarwal & 5 Ors R2, R7 & R11
For Direction Vs Mr. T.K. Bhaskar- R3
IA No.192/2022 DRS Logistics Pvt. Mr. Kushagra Pandit

Ltd. & 10 Ors. R4, R5, R8 & R10
11. | IA No.847/2022 Nimmagadda Surya Mr. P Raj Kumar Mr.Sivarama

Krishnan
Mr. Abhishek Anand
(For Impleadment)




For Stay

IA No.433/2022
For Exemption
IA No.434 /2022
To Adv. Hg.

IA No.197/2024

With
E-filing no.:
01189/2024
Defects raised. Not
represented.
12. | IA No. 1215 & The Assistant Mr. PK Mr.A Karthikeyan
1216/2023 Provident Fund Panneerselvam
(For Additional docs) | Commissioner/
& Recovery Officer
IA No.1314/2023 Vs
(To implead) Vaasan Medical
in Centre Pvt Ltd.
Comp App (AT) (CH)
(Ins) No. 367/2023
For Directions
IA No.1120/2023 WITH
13. | IA No.529/2024 The Assistant Mr. PK Mr, A Karthikeyan
(Delay in filing Reply) | Provident Fund Panneerselvam R1, R3-R5
in Commissioner/ Mr. BSV Prakash
Comp App (AT) (CH) Recovery Officer Kumar- R2
(Ins) No. 368/2023 Vs
To dispense with Vaasan Medical
IA No.1121/2023 Centre Pvt Ltd & 4
For Stay Ors.
IA No.1123/2023
For Direction
IA No.1122/2023
14. | IA No. 1323/2023 The Assistant Mr. AG Mr. Nithin Chowdary
(For Condone Delay) Commissioner (State | Sathyanarayana Pavuluri-R1
IA No. 238/2024 Tax) Ms. T Phani
(To implead) Vs Umasankar- R2
in Mr. Immaneni
Comp App (AT) (CH) Eswara Rao, RP of
(Ins) No. 431/2023 Srikanth
For Stay International Pvt.
IA No. 1324/2023 Ltd. & Anr.
For Exemption
IA No. 1325/2023
15. | IA No. 112/2024 Mahendra Kumar Mr. Satish Rai

(To implead)

in

Comp App (AT) (CH)
(Ins) No. 445/2023
For Exemption

IA No. 1378/2023
For Stay

IA No. 1379/2023

Singhi

Vs

RS Doddabyregowda,
RP of Steel
Hypermart India Pvt.
Ltd. & Anr.




16. | IA No. 237/2024 Annavajhala Mr. S Chidambaram,
(For Condone Delay), | Ramanand CS
IA No. 235/2024 Vs
(Additional docs) Smt. Lakshmi
in Sujatha Tummala &
Comp App (AT) (CH) S Ors.
No. 14/2024
Urgent Hearing
IA No. 236/2024
17. | IA No.233/2024 Xander Finance Pvt. Mr. Abhishek Mr. Perikal K Arjun

(Delay in filing Reply)
in

Comp App (AT) (CH)
(Ins) No. 264/2023

Ltd.

Vs

Valdel Engineers and
Constructors Pvt.
Ltd.

Jenasenan

For Directions

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
18. | Restoration App. No. | John Frederick Mr. Jagan Abraham
11/2024 Powath & Anr. M George
in Vs
Comp App (AT) (CH) Dhanam Publications
No. 34/2024 Pvt. Ltd & 4 Ors.
19. | Restoration App. No. | The Recovery Officer, | Ms. R Meenakshi
12/2024 Employees Provident
in Fund Organization
Comp App (AT) (CH) Vs
(Ins) No. 226/2023 Shri Nagananthana
Mills Limited & Anr.
20. | Restoration No. Lammertz Ms. Geetali Talukdar
7/2024 Industrienadel
in GmbH
Comp App (AT) (CH) Vs
(Ins) No. Altek Beissel Needles
901518/2024 Ltd. & Ors.
21. | TA (AT) No. Adita Bio Sys Private | Mr. Shivam Narang Mr. Saji P John-R1
262/2021 Limited & 3 Ors
(Comp App (AT) No. Vs
01/2020) Suhas Yeled
Sharanabasappa &
Anr.
22.| TA (AT) No. Anitha Rayapati & 2 Ms. B Srujana Mr. A Subba Rao-R2,
272/2021 Ors R5 R7, R8
(CA (AT) No. Vs
47/2020) BIT Corp. Pvt. Ltd. &

7 Ors.




For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
23. | Comp App (AT) (CH) Navakar Impex Pvt. Mr. CS K Gaurav Mr. Rohan
No. 56/2023 Ltd. Kumar Rajasekaran-R3 &
Vs R4
M/s. Saravana
Stores Gold Palace
Pvt. Ltd. & 8 Ors.
24. | Comp App (AT) (CH) Howden Axial Fans Mr. Thriyambak J Mr. CP Prasanth
(Ins) No. 347/2023 AB Kannan Gopal
For Exemption Vs
IA No. 1059 & BGR Boilers Pvt. Ltd.
1060/2023
For Stay
IA No. 1056/2023
25. | Comp App (AT) (CH) Mahendra Kumar Mr. Satish Rai Ms. P Chitra
(Ins) No. 57/2024 Singhi Nirmala- R3
For Exemption Vs
IA No. 177/2024 Mr. RS
For Stay Doddabyregowda, RP
IA No. 176/2024 of Steel Hypermart
India Pvt. Ltd. & 2
Ors.
WITH
26. | Comp App (AT) (CH) Mahendra Kumar Mr. Satish Rai Ms. P Chitra
(Ins) No. 59/2024 Singhi Nirmala- R3
For Exemption Vs
IA No. 182/2024 Mr. RS
For Stay Doddabyregowda, RP
IA No. 183/2024 of Steel Hypermart
India
27. | Comp App (AT) (CH) Eltech Transformers | Ms. H. Mubena
(Ins) No. 205/2024 Pvt. Ltd. Almas
For Exemption Vs
IA No. 560 & Lanarsy Infra Ltd.
561/2024
For Hearing
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
28. | Comp App (AT) (CH) Bank Of Baroda Mr. B Dhanaraj Mr. PK Panneer
(Ins) No. 81/2024 Stressed Assets Selvam- R1
For Stay Management Branch Ms. Rajalakshmi
IA No.240/2024 & Anr. Varadharajan-
Vs R2/Liquidator
Regional Provident
Fund Commissioner
& Anr.
29. | Comp App (AT) (CH) Ravi Raman Mr. Kumar Anurag Ms. Abitha Banu- R1

(Ins) No. 78/2024
For Stay

IA No.227/2024
For Exemption

IA No.228 /2024
Leave to file

IA No.226/2024

Vs
R R Info Park Pvt Ltd
& Anr.

Singh

Mr. Surya Teja SS
Nalla- R2




30. | Comp App (AT) (CH) Ammon Holdings Pte. | Mr. Arun Karthik Mr. AG
(Ins) No. 228/2024 Ltd. Mohan Sathyanarayana
For Stay Vs
IA No.606/2024 CA Mahalingam
For Exemption Suresh Kumar, RP of
IA No. 607 & Real Value Promoters
608/2024 Pvt. Ltd.
31. | Comp App (AT) (CH Edelweiss Asset Mr. Allwin Godwin Mr. Ramakant Rai
(Ins) No. 400/2023 Reconstruction R1
For Exemption Company Limited & Mr. Adithya Reddy
IA No.1229/2023 2 Ors. R2-R9 & R12
For Stay Vs Mr. Dhananjaya
IA No. 1230/2023 Saurabh Kumar Sud-R10
For Directions Tikmani, RP of Lanco Mr. T Sundar Rajan-
IA No. 1231/2023, Amarkantak Power R11
198 & 701/2024 Ltd. & 11 Ors
For Clarification
IA No. 495/2024
32.| TA (AT) No. The Kerala State Ms. Rema Smrithi VK | Mr. Aditya Verma R1
256/2021 Pollution Control
(CA (AT) (Ins) No. Board & Anr.
28/2021) Vs
M/s Merchem Ltd. &
23 Ors
33. | Comp App (AT) (CH) Ajeesh Kumar S & 8 | Mr. Eshwar Mr. Shivshankar
(Ins) No. 161/2021 Ors. Sabapathy R.Panicker- R1 & R2
For Stay Vs Mr. Vinod PV- R3 &
IA No. 330/2021 Kerala Industrial R4
Infrastructure
Development
Corporation & 3 Ors.
34. | Comp App (AT) (CH) M/s. Bhagyodayam Mr. Philip Mathew Mr. B Ashok Shenoy
No. 04/2023 Company
represented by its
Administrator Mr.
Jinan K.R.
Vs
Shri. George Gomez
WITH
35. | Comp App (AT) (CH) M/s. Bhagyodayam Mr. Philip Mathew
No. 05/2023 Company
represented by its
Administrator Mr.
Jinan K.R.
Vs
Shri. Fibin Francis
WITH
36. | Comp App (AT) (CH) M/s. Bhagyodayam Mr. Philip Mathew

No. 06/2023

Company

represented by its

Administrator Mr.

Jinan K.R.

Vs

Shri. Jude Antony
WITH




37.

Comp App (AT) (CH)
No. 07/2023

M/s. Bhagyodayam

Company

represented by its

Administrator Mr.

Jinan K.R.

Vs

Shri. Antony Jaison
WITH

Mr. Philip Mathew

Mr. B Ashok Shenoy

38.

Comp App (AT) (CH)
No. 12/2023

M/s. Bhagyodayam
Company
represented by its
Administrator Mr.
Jinan K.R.
Vs
Shri. Brightes
Stephen

WITH

Mr. Philip Mathew

Mr. B Ashok Shenoy

39.

Comp App (AT) (CH)
No. 13/2023

M/s. Bhagyodayam
Company
represented by its
Administrator Mr.
Jinan K.R.

Vs

Mrs. Liya Clara

WITH

Mr. Philip Mathew

Mr. B Ashok Shenoy

40.

Comp App (AT) (CH)
No. 14/2023

M/s. Bhagyodayam

Company

represented by its

Administrator Mr.

Jinan K.R.

Vs

Mrs. Hyma Joseph
WITH

Mr. Philip Mathew

Mr. B Ashok Shenoy

41.

Comp App (AT) (CH)
No. 15/2023

M/s. Bhagyodayam

Company

represented by its

Administrator Mr.

Jinan K.R.

Vs

Mrs. Mary Francis
WITH

Mr. Philip Mathew

Mr. B Ashok Shenoy

42.

Comp App (AT) (CH)
No. 16/2023

M/s. Bhagyodayam
Company
represented by its
Administrator Mr.
Jinan K.R.
Vs
K.C Francis

WITH

Mr. Philip Mathew

Mr. B Ashok Shenoy

43.

Comp App (AT) (CH)
No. 17/2023

M/s. Bhagyodayam

Company

represented by its

Administrator Mr.

Jinan K.R.

Vs

Shri. Paul P. George
WITH

Mr. Philip Mathew

Mr. B Ashok Shenoy




44.

Comp App (AT) (CH)
No. 18/2023

M/s. Bhagyodayam

Company

represented by its

Administrator Mr.

Jinan K.R.

Vs

Shri. Nelson Thoris
WITH

Mr.

Philip Mathew

Mr. B Ashok Shenoy

45.

Comp App (AT) (CH)
No. 19/2023

M/s. Bhagyodayam

Company

represented by its

Administrator Mr.

Jinan K.R.

Vs

Mrs. Priya Rameshan
WITH

. Philip Mathew

Mr. B Ashok Shenoy

46.

Comp App (AT) (CH)
No. 20/2023

M/s. Bhagyodayam

Company

represented by its

Administrator Mr.

Jinan K.R.

Vs

Shri. Nixon T. S.
WITH

. Philip Mathew

Mr. B Ashok Shenoy

47.

Comp App (AT) (CH)
No. 21/2023

M/s. Bhagyodayam

Company

represented by its

Administrator Mr.

Jinan K.R.

Vs

Shri. Oswin Antony
WITH

. Philip Mathew

48.

Comp App (AT) (CH)
No. 22/2023

M/s. Bhagyodayam

Company

represented by its

Administrator Mr.

Jinan K.R.

Vs

Shri. Reghunath P.V.
WITH

. Philip Mathew

49.

Comp App (AT) (CH)
No. 23/2023

M/s. Bhagyodayam
Company
represented by its
Administrator Mr.
Jinan K.R.
Vs
Shri. Soy Manuel
Mendez

WITH

. Philip Mathew

Mr. B Ashok Shenoy

50.

Comp App (AT) (CH)
No. 24/2023

M/s. Bhagyodayam
Company
represented by its
Administrator Mr.
Jinan K.R.

Vs

Shri. Vijesh V. C.

WITH

. Philip Mathew

Mr. B Ashok Shenoy




S51. | Comp App (AT) (CH) M/s. Bhagyodayam Mr. Philip Mathew Mr. B Ashok Shenoy
No. 25/2023 Company
represented by its
Administrator Mr.
Jinan K.R.
Vs
Shri. William James
52. | Comp App (AT) (CH) Villmar Agro Mr. AG
(Ins) No. 55/2024 Polymers Pvt. Ltd. Sathyanarayana
Vs
SPC FAB Pvt. Ltd. &
Anr.
53. | Comp App (AT) (CH) Dhatri Real Estate & | Mr. Bendi Ravi Teja Mr. Y
(Ins) No. 133/2024 Developers & Anr. Suryanarayana-R1
For Stay Vs Mr. Varun

IA No. 361/2024

K. Sivalingam, RP
NCS Sugars Ltd. & 4
Ors.

Srinivasan- R5

2.00 PM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial),
Hon’ble Mr. Ajai Das Mehrothra, Member (Technical)

For Directions

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1. | Restoration App. No. | G. Yoganand Mr. S Vibu Nandhan
8/2024 Suspended Director
in of Manjeera
Comp App (AT) (CH) Constructions Ltd
(Ins) No. 229/2023 Vs
Catalyst Trusteeship
Limited & Anr.
2. | Restoration App. No. | G. Yoganand Mr. S Vibu Nandhan
9/2024 Suspended Director
in of Manjeera Retail
Comp App (AT) (CH) Holdings Pvt. Ltd
(Ins) No. 232/2023 Vs
Catalyst Trusteeship
Ltd. & Anr.
For Hearing
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. | TANo. 166/2021 M. G A Abhimanyu Ms. Rohini Musa Mr. T Ravichandran

(Comp App (AT) (Ins)
No.122/2020)
Additional docs.

IA No.179/2024

For Stay

IA No0.445/2023

For Directions

IA No.652/2023, 480
& 795/2024

Raja

Vs

Syndicate Bank &
Anr.

R1
Mr. K Moorthy- R2




TA (AT) No. 174/2021
(CA (AT) (Ins) No.
1011/2020)

Central Transmission
Utility of India Ltd.
Vs

Summit Binani RP,
KSK Mahanadi Power
Company Limited &
Anr.

Mr. Joshua Samuel

M/s Shardul
Amarchand
Mangaldas & Co-R1

Comp App (AT) (CH)
(Ins) No.204/2021
For Directions

IA No.410/2021

To adv. Hg.

IA No.312/2023

MPT Sweden AB &
Anr.

Vs

Tecknoweld Alloys
India Pvt Ltd.

WITH

Mr.T Ravichandran

Mr. Thriyambak J
Kannan

Comp App (AT) (CH)
(Ins) No.216/2021
For Directions

IA No.435/2021

To Adv. Hg.

IA No.311/2023

MPT Sweden AB &
Anr

Vs

Tecknoweld Alloys
India Pvt Ltd

Mr.T Ravichandran

Mr. Thriyambak J
Kannan

CA (AT) (CH) (Ins) No.
204/2023

For Stay

IA No.667/2023
Leave to file

IA No.666/2023
Delay in re-filing

IA No.665/2023

P. Jayagovind

Vs

Bijoy Prabhakaran
Pulipara, RP & 2 Ors

Mr. Dinesh R Shenoy

Comp App (AT) (CH)
(Ins) No. 164/2023
For Condone Delay
IA No.536/2023
For Stay

IA No.537/2023

To Dispense with
IA No.538/2023
Leave to file

IA No.535/2023

A R Transport & 20
Ors

Vs

Nirav Kirit Pujara & 4
Ors

Mr. K Ravindranath

Ms. D Sangamithra-
R1

Mr. Anirudh
Krishnan- R2

Mr. Ashwin
Shanbhag- R4

Ms. Keerthi Kiran
Murali- R5
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For Admission (Fresh Cases)

After rising of 2pm-Chennai Bench

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial),

Hon’ble Mr. Jatindranath Swain, Member (Technical)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1. | Comp App (AT) (CH) GLAS Trust Company Mr. Thriyambak J Mr. Pradyumna L
(Ins) No. 274 /2024 LLC Kannan Narasimha
Vs For Caveator
Think & Learn Pvt. Ltd
For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
2. | Comp App (AT) (CH) Kunaparaju Sudharshan | Mr. DVAS Ravi Mr. Prakash Nath
(Ins) No.270/2022 Varma Prasad Mishra, RP
For Stay Vs Ms. CS Shikha Rai
IA No.579/2022 Rangrao Baburao
For Urgent Listing Gaikwad & 2 Ors
IA No.580/2022
To implead
IA No.835/2022
For Directions
IA No.879/2022 WITH
3. | Comp App (AT) (CH) Kunaparaju Sudharshan | Mr. DVAS Ravi Mr. Sandeep Bajaj
(Ins) No.307/2022 Varma Prasad Ms. CS Shikha Rai
For Condone Delay Vs
IA No.643/2022 Rangarao Baburao
For Stay Gaikwad & 2 Ors
IA No.644 /2022
For Exemption
IA No.645/2022
Urgent Listing
IA No.646/2022
Copy to:

Notice Board

Website: www.nclat.nic.in

For Assistance,

For VC Link- venclatchennais@gmail.com

Ph-044-28880500

By the order of Hon’ble Member (Judicial)

Chennai Bench
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